10 BE PURLISUTD IN PART IT SECTION 3(ii) OF THE GAZEITE oF DWIA

Govermuent of Indig - |
Ministry of Finance . '
( Department of Revenue & Tnearance) -
: BRI :

New Delbi, the 10th October, 1972,

NOTIFPICATIOQON
INCQE ThxX

Neo, 109 (F.No.M?d?&*ZTCG)z In exereise of the powers-conferred by sub-slanse
(111} of clanse (44} of Section 2 of the Income Tax Act, 1961 (43 of 1961), the
Central Governpent hereby emthorises the following Officers who are Gazetted
O0fficers of the Central Goverment, o exercise the powers of Tax Recovery Officers
under the said Act: - - :

S/Shri |

1. Ram Chandra Das

2, Ma.nm;a.tha N. MaJumﬂr .
3. Surya Kanta Das

4. Mohit Kunar kukher jee
5 Atul Ch. Dey

6. Santi Kunar Baner jee
T Man inoy Mukher jee

8, Narayan Ch, Majunder
O Ashok Maity

10, Binal Bhattachar jee
11. Satyabrate Ghosh

12. Someshk Ch, Chatter jee
13,  Amit Kumar Roy

14, Sunil KJ.IEISI‘ Mi‘-i;ra

15,  Satyandranath Roy

16.  Sitangshu Sckhar Mg#ira
17. 8. Mukher jee

18.  J.N. Halder.

2. This Notificaﬁion saall come into férce with irmedigte effect,
Sa/~
. { B. Nigam) -
Under Secretary to the Governnent of Indig,

‘The Manager,
Government of India Press, New Delhi.

Copy forwarded +o:- '

1. All Commissioners of Innone—tax.

2 All Addl. Commissioners of Income-tax,

3« All Directors cf In ection.

4, The Director, IRS(DT) Statsf College, Nagmr.

S5+ The Chief Seeretary to Govt. of Weat Bengai, Caleutta. :

8+ The Commtroller & Auditor General of India, N. Delhi (25 copies).
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~2-
7+ The Accountant General, West Bengal, Caloutta.

- 8, 4l1 ij;‘icers/Sectiona in the Board's Officer,

9. Shri P.B, Venkatasubramanian, dt. Seeretary Ministry of Law, New Delbi.,
10  Balletin Section (3 copies ),
i1. G‘uard file.

/“' e
(/;’\;’st..’g P ,J

(B Ngan) ;
Under Secretary to the Governuent cof Indig,

No.~--~é(;}il'éc/372/14l /RSP/72



